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CASE NO. :
Appeal (civil) 1384 of 2002

PETI TI ONER:
NARAYAN PRASAD LCHI A

Vs.

RESPONDENT:
NI KUNJ KUVAR LCHI A & ORS.

DATE OF JUDGVENT: 20/ 02/ 2002

BENCH:
G B. Pattanai k, S.N Phukan & S.N. Vari ava

JUDGVENT:

S. N VARI AVA, J.

The question of |aw having been decided in the Judgnment dated

20t h February, 2002 passed in G vil Appeal No. . of 2002 [Arising
out of SLP (C) No. 12384 of 2000} this Appeal be now placed before a
Bench of two Judges for consideration of other aspects which are
stated to have been raised.

L.
(G B. PATTANAI K)

.
(S.N. PHUKAN)
.

(S. N VAR AVA)

February 20, 2002.




